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(c) the steps proposed to reduce such
losses in future; and

(d) when I. A. C. expects to break—
even ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION DR. (KARAN SINGH):
{a) Sir.

(b) and (c). Do not arise.

(d) The Indian Airlines has estimated
a profit of Rs. 69.20 lakhs during the curr-
ent year,
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Second Hooghly Bridge

*887. SHR RABI RAY : Will the
Minister of TRANSPORT AND SHIPPING
be pleased to state :

(a) whether it is a fact that the Gover-
nment of India have desired that the constr-
uction of thc Second Hooghly Bridge at
the Princep Ghat point in Calcutta be done
essentially by some Indian firms in collabor-
ation with foreign experts; and

(b) if so, the progress made so far in
this direction ?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND SHIP-
PING (SHRI BHAKT DARSHAN) : (a)
and (b). No, Sir. The proposed second
bridge over the rixgr Hooghly would fall on
a local road. It is undcrstood from the
Government of West Bengal that they have
completed papers for inviting tenders for
the project. Recently the Hooghly River
Bridges Act has been enacted as a Preside-
nt's Act empowering the State Government
to appoint the Hooghly River Bridge Com-
missioners who will be responsible for the
construction of a bridge or bridges across
the river. Itis for the Statc Government
and the Hooghly River Bridge Commissio.
ners to consider collaboration arrangements,
if necessary, between Indian firms and for-
eign experts.
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